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lacldeats of assault, loot, theft 
between Bombay and Ahmedabad 

Stations. 

670. PROF. P. G. MAVALANKAR 
Will the Minister of RAILWAYS bl' 
pleased to state : 

(a) whether it is a fact that several 
incidents of assault, l<X1t, theft, etc. by 
Railway Police and other poeple took 
place at Stations between Bombay and 
Ahmedabad on Western Railway during 
the first six months January to June, 
1979 ; 

(b) if so, full facts thereof; 

(c) whether any action was taken 
against the guilty uffenders particularly 
the Railway Police and other RailwilY 
employees ; 

(d) ifso, what was it; 

(e) ifnot, why not; and 

(f) whether Government have tak .. n 
any concrete remedial steps to ensure 
passenger and baggage safety and security 
of the innocent travelling public and if 
so, what are they ? 

THE MINISTER OF STATE I);' 
TIlE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAI:'II) : (a) to ·,fl. 
Information is l>ei ng collected from the 
Railway Police sources in 1\1ahara~btra 
and Gujrat and will be laid un the Table 
of the House. 

Advertisement painted on D.T.C. 
Bases 

671. SHRI A .. ~ANT DAVE: Wiil the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state: 

(a) whether it is a fact that D.T.C. 
buses plying on roads are confusing the 
public mind due to the lost identity of 
their buses on account of advertisement 
for filma etc. painted all through; 

(b) if 80, what made the D.T.C. autho­
rities to allow such a change; 

(c) whether it is also a fact that such 
D.T.C. buses give the impression of bdong­
ing to the advertisers; and 

(d) if 80, what action i. proposed to be· 
taken by Government to stop this un­
healthy practice and fix the responsibility 
on official. who have allowed such &. 

change? 

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) No, Sir. Buses covered 
under advertisillg on entire I'xtl'rillr catTY 
D.T,C.'s logo and name quite conspicu­
ollsly and hence question of any confusion 
in public mind dON not arise lIor has any 
such complaint b .... n T('c ... ived from any 
quarter. 

(b) The new media of advertising has 
be('n introduced to step '.Ip the cam iIlg~ 
of D.T.C. from advertisements 

(c) No, Sir. 

(d) Does not arise. 
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672. Ili\' ~I m ~: lfll'T ~ ~ 
~ iI'ffi'lf <tT ~q-r ~q fiI; : 
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